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TH E MINISTER OF PLA NNING 
<SHRI S. B. C H A V A N ): (a) to (c ).  It 
is the responsibility of the administartive 
Ministry in charge of a Centrally Sponsor-
ed Scheme to check utilisation of funds 
released by the Centre to the States, The 
Plannijig Commission does not undertake 
any verification of iiiilisation of funds on 
is own, except to the extent necessary 
when a specific programme is taken up 
by it for cvahiation through its Proyram- 
Ttie Evaluation Organisation.

Development of Indian Forces in States to 
maintain l îw :ind order

J622. SHRT B. V. DESAI: Will the 
■Vlinister of HOMF AFFAIRS be pleased 
10 state:

(a) whclher it is a fact that vai'ioiis 
Sillies during the nionths of Dccenibcr and 
January utilised ihc Indian Forces to main-
tain faw and order situation in the Siales;

(b) if so, how many Stales utilised the 
services of Army lo niainlLiin law ;ind 
order;

(c) in how many ciises the uiih'sitiion 
■of services of Army is still contf.nuing;

(d) what was tiie maximum pciiod in 
each Stale where the Army was u^cd (o 
maintain law and order siaiation; and

fc) how many Army personnel were 
killed during the period witcn they were 
ilenuled to maintain law and order in ihe 
Slate?

T U n MINISTFR OK SI ATE IN I HR 
MINIS! RY OF HOMF AFFAIRS (SHRl 
■NIHAR RANJAN LASKAR): (a) lo (e). 
The information is being collected and 
will be laid on iho table of ihe Flouse.

(b) if so, the details thereof?

TH E M f N I ^ E R  OF PLA N N IN G  
(SHRI S.B. CH A V A N ): (a) No, Sir.

lb) Does no( arise.

Loan sQnctioned to  Bihar Khadi and Vil-
lage Industries Board

162-1. SHRl A. K. ROY: Will the Mi-
nister L>( INDUSTRY be pleased to state:

(a) whether Khadi and Village InduiUries 
Commission has sanctioned any loan or 
grants lo the Bihar Khadi and Village in-
dustries Board; and

(b) if so. the details of the projects 
proposed to be financed in Chotanappur, 
SanihulpargajiH and Sinijhbhum in Bihar?

TH E MINISTER OF SI ATE IN TH E 
MINISTRY OF INDUSTRY (SHRl VlR- 
RHADRA SIN G H ): (a) Khadi ajij Vil-
lage Industries Commission has disbursed 
the following fimds to ihe Bihar State and 
Village Industries Board;

Rs. in lakh*!

Vciil

1982-83 .
(Upiii Sfpi'‘nil)cr, 1

(Jraiit  I / ' a i i

II ( •  03 

<, i j  5')

(b) KVIC tiishurses funds 10 ihe Bihar 
Khadi anti Village Induslries Hoard, which 
has been set up by ihc Slaie Government, 
fhc Board is i m piemen I inp ihe Khadi and 
Vi|l;iye Indu^trics sthcmcs in Cholanagpur, 
Sajithalp.irgana and Sinyhbhum in Bihar.

Proposal to review orcaiusalion of rural 
planninjr

SHRl NAVIM RAVANl; Wily the 
Minister of PLANNING be pleased to 
slate:

(a) whether there is any proposal to re-
view the organisation tif Rural Planning 
and Development in regard lo city in> 
provemeni under the 20-Point Programme; 
and

Appointment of cundidatcx who pa.«ed Sec-
tion OtTiccni Grade Exainiiution, 1981 held 

by I?PS(

1^25. SHRl HIRALAL R. PARMAR: 
Will the Minister of HOME AFFAIRS be 
pleased to stale;

(a) Ihe number of candidates who have 
pasMrd the Scction Officers Grade Exami-
nation 1981 held by UPSC and have not 
been appointed as Section f)tliccrs so far;
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(b )  whether the appointment is made 
according to seniority the merit list issu-
ed by UPSC, if so, whether senior candi-
dates in the merit list have been ignored 
and juniors appointed;

(c) if so, wl^ether loss in piiy causcd to 
seniors by delay in appoinlmcnt will be 
protected with reference to their juniors 
pay;

(d )  whether UPSC issues merit list with 
reference to regular vacancies of SO|i of 
CSS as on 1 July of the vc:tr of the exami-
nation; and

( c ) if so, why candidates arc not ap-
pointed simultaneously and allocations 
made by Department of Personnel and Ad- 
minlstariivc Reforms are not honoured hy 
some Ministries?

“Serviug af Indian Soft Shelled 
Turtles in Hotels”

1626. SHRI R. P. GAEKW AD: WilE 
the PRIME M INISTER be pleased tô
StatC;

(a) whether Indian soft shelled tur-
tles are being served as dishes in hotels^ 
in the capital, thereby causing damage to  
the species of wildlife: and

(b) if so, the steps taken in this re -
sard?

TH E DEPUTY MINISTER IN T H E  
DEPARTMENT OF ENVIRONM ENT 
(SHRI DIGVIJAY SINH): (a) No such 
case has comc to notice.

(h) Does not arise.

T H E  MINISTER OF STATE IN TH E 
MINISTRY OF HOME AFFAIRS 
{SHRl P. VENKATASUBBAIAH; (a) 
The UP.SC have recommended 125 
candidates fur inclusion in tlie Select List 
of Section OfTiccrs on the basis of the I.i- 
mitcil DcpartmeJital Compel itive E\anii- 
nation They are being appointed as
Sceiion Officers by the various cadre 
authorities,

(b l  Since the C'eiilial Secretariat Vr- 
vice is decentralised upto the level of Se-
ction Olliccr, alliKations df the successfid 
candidates Is made to the various cadres, 
taking into consideration the vacancy 
position in each cadre This may some-
times result in a junior candidate getting 
promotion earlier tiian his senior in the 
Centralised list,

(c) The rules do not permit protection 
of pay in such cases.

<d) The merit list is drawn up on the 
basis of actual and anticipated vacancies 
during the recruitment year commencing 
from the Ut July of the year of the 
cxammation.

(c) h  is noi ulways ptissiblc to appoint 
all CJndid^Les \imu;1tancou&ly. because 
Ihc Sclect List is intended for existing and 
anticipated vacancies.

Supply of Bujaj to Defence personnel

1627. SHRI F.H. MOHSlN; Will th& 
Minister of INDUSTRY be pleased to 
state:

(a) whether [he Hajaj Scooter manu-
facturers have recently reduced the num-
ber of scooters annually supplied to the 
Canteen Stores Department (I) for sale 
to army officers registered with that De-
partment; if so  ̂ by how much and reasojii 
itierefor;

I hi whether Defence Services person-
nel, who had registered for a Bajaj 
Scooter with the CSD (l) as far back as 
1974. have been asked in wait for another 
four years or so;

tc) whether in view ot the hardships 
which these Defence personnel have to 
face at various inhospitable stations of 
pt>sting. Government would persuade not 
onlv the Bajaj Scooter manufacturers but 
others also to raise the quota for Defence 
personnel fop being being sold through 
the C SD (l) and take this into conside-
ration while sanctioning iheir future pro-
gram mees for expansion; and

(d» if not, ihe reasons therefor?




